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Ongoing power projects 

 3318. SHRI N.R. GOVINDARAJAR: Will the Minister of POWER be pleased to state: 

 (a) the details of the Public Sector Power Projects under construction at present in the 

country, to meet the growing demand; 

 (b) the estimated cost, the power generation capacity and by when these projects are 

likely to be completed; 

 (c) the expenditure incurred on each project; and 

 (d) the strategy adopted by Government to complete these projects in time? 

 THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BHARATSINH SOLANKI): 

(a) to (c) The details of public sector projects under construction in the country at present 

containing project-wise capacity (MW), estimated cost, expenditure incurred and likely 

commissioning schedule, are at Statement-I, II and III respectively (See below) for thermal, 

hydro and nuclear projects. 

 (d) Following steps have been taken to ensure timely completion of the projects in the 

Eleventh Plan. 

 • Rigorous monitoring of the projects by Central Electricity Authority and the Ministry of 

Power at the highest level besides monitoring through the Power Projects Monitoring 

Panel. 

 • All clearances obtained and fuel linkages accorded for the entire capacity. 

 • Enhancement of main plant equipment manufacturing capacity by Bharat Heavy 

Electricals Limited (BHEL). 

 • Widening of the vendor base by BHEL through outsourcing. 

 • Formation of Joint Venture company by NTPC Ltd. and BHEL, M/s L&T and MHI, 

Japan, M/s JSW and Toshiba, M/s Bharat Forge and Alstom and M/s BB Engineering 

and Ansaldo for manufacture of various power plants equipments. 

 • All stakeholders have been sensitized towards enlarging the vendor base so as to meet 

the Balance of Plants (BoP) requirements. 

 • To overcome the shortage of skilled manpower, ‘Adopt an ITI’ initiative has been taken 

up. 
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Statement-I 

Details of expenditure and latest project cost of under construction thermal power projects 

(Cost in Rs. Lakhs) 

State Project Name Sector* Impl Unit Cap. Expt. Latest Total Total 
   Agency No (MW) Date of Proj. Expenditure Expenditure  
      Comm Cost incurred incurred  
         upto 

1 2 3 4 5 6 7 8 9 10 

Thermal power Units under construction 

AP 

 Simhadri STPP Extn. C NTPC U-3 500 02/2011 503853 160088 Apr-09  
    U-4 500 09/2011 

 Kakatiya TPP S APGENCO U-1 500 05/2010 205900 129161 Sep-08 

 Kothagudem TPP Extn. S APGENCO U-1 500 12/2010 220300 62898 Sep-08 

 Rayalaseema St-III TPS S APGENCO U-5 210 09/2010 99800 25662 Sep-08 

 Dr. NT Rao (Vijayawada) S APGENCO U-1 500 08/2009 195000 141441 Sep-08 
 TPP-IV 

 Kakatiya St-II TPP S  U-1 600 06/2012 296864 11500 Apr-09 

 Krishnapattam S  U-1 800 01/2013 905200 92476 Apr-08 

    U-2 800 07/2013 



 160

1 2 3 4 5 6 7 8 9 10 

Assam 

 Bongoigaon TPP C NTPC U-1 250 02/2011 437535 38660 Mar-09 

    U-2 250 06/2011 

    U-3 250 10/2011 

 Lakwa Waste Heat Unit S APGCL ST 37.2 01/2010 23640 28568 May-09 

Tripra 

 Tripura CCPP S  U-1 303.3 01/2012  – – 

    U-2  04/2012 
Bihar 

 Barh STPP-I C NTPC U-1 660 11/2012 869297 344063 Apr-09 

    U-2 660 05/2013 

    U-3 660 11/2013 

 Barh STPP-II C NTPC U-1 660 03/2013 734104 49363 Apr-09 

    U-2 660 01/2014 

 Kahalgaon St-2, Ph-2 C NTPC U-7 500 07/2009 586838 380752 Apr-09 
 (Incl. Ph-I) 

 Nabi nagar TPP(JV of C NTPC U-1 250 03/2012 535200 53900 Sep-08 
 NTPC and RLY) 
    U-2 250 06/2012 

    U-3 250 09/2012 
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Chhattisgarh 

 Bhilai TPP Expn C NSPCL U-2 250 02/2009 269050 127957 Nov-08 

 Korba STPP C NTPC U-7 500 06/2010 244849 151117 Apr-09 

 Sipat-I STPP C NTPC U-1 660 08/2010 832339 281078 Apr-09 

    U-2 660 02/2011 

    U-3 660 08/2011    

 Korba West St-III. TPP S CSEB U-5 500 10/2012 230934 42307 Sep-08 

 Marwa TPP S CSEB U-1 500 08/2012 549938 46113 Jun-09 

    U-2 500 10/2012 
Delhi 

 Pragati CCGT-III S PPCL Block-I 750 03/2010 519581 742100 Sep-08 

    Block-II 750 05/2010 
Gujarat 

 Kutch Lignite S GSECL U-4 75 08/2009 49000 49102 Jun-09 

 Hazira CCPP Extn. S GSECL GT+ST 351 03/2010 115200 40000 Jun-09 

 Pipavav CCPP S GSPC Block-1 351 08/2010 249834 36880 Jul-09 

    Block-2 351 11/2010 

 Sikka TPP Extn. S GSECL U-3 250 07/2011 228200 42233 Jun-09 

    U-4 250 11/2011 
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 Surat Lignite TPP Extn. S GIPCL U-3 125 12/2009 118077 88312 May-09 

    U-4 125 04/2010 

 Ukai TPP Extn. S GSECL U-6 490 02/2011 221800 46777 Jun-09 

 Utran CCPP Extn. S GSECL GT+ST 374 09/2009 126300 108670 Jun-09 

Haryana 

 Indira Gandhi TPP C APCPL U-1 500 10/2010 789242 275257 Jun-09 

    U-2 500 01/2011 

    U-3 500 05/2011 

 Rajiv Gandhi TPS, Hissar S HPGCL U-1 600 11/2009 429700 85908 Jan-09 

    U-2 600 02/2010 
Jharkhand 

 Bokaro TPS “A” Exp. C DVC U-1 500 02/2012 231300 28925 Mar-09 

 Chandrapura TPS Extn. C DVC U-7 250 09/2009 206645 200858 Mar-09 

    U-8 250 11/2009    

 Koderma TPP C DVC U-1 500 09/2010 431300 120086 Mar-09 

    U-2 500 12/2010    

 Maithon RBC TPP C DVC-Tata Power U-1 525 10/2010 445500 133150 Jun-09 

    U-2 525 05/2011    
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Karnataka 

 Bellary TPP St-II S KPCL U-2 500 04/2011 217000 54725 May-09 

 Raichur U-8 TPS S KPCL U-8 250 04/2010 10600 81699 May-09 

Maharashtra 

 Mauda TPP C NTPC U-1 500 06/2012 545928 45070 Feb-09 

    U-2 500 12/2012 

 Chandrapur TPP S MSPGCL U-1 500 01/2012 550000 – – 

    U-2 500 04/2012    

 Bhusawal TPS Expn. S MSPGCL U-4 500 01/2011 412400 41656 Jul-08 

    U-5 500 05/2011 

 Khaperkheda TPS Expn. S MSPGCL U-1 500 01/2010 217000 46739 Jul-08 

 New Parli TPP S MSPGCL U-2 250 10/2009 109100 49931 Jul-08 

 Paras TPS Extn. S MSPGCL U-2 250 01/2010 122400 44950 Jul-08 

MP 

 Vindhyachal STPP C NTPC U-11 500 08/2012 – –  

    U-12 500 02/2013    

 Amarkantak Extn. S MPPGCL U-5 210 06/2008(A) 110400 76626 Jun-09 
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 Malwa TPP S MPGENCO U-1 600 06/2012 405300 22000 Apr-08 

    U-2 600 10/2012 

 Satpura TPP Extn. S MPPGCL U-1 250 01/2012 263700 15230 Apr-09 

    U-2 250 05/2012    

Rajasthan 

 Barsingsar Lignite TPP C NLC U-1 125 09/2009 111418 124651 Jun-09 

    U-2 125 12/2009    

 Chhabra TPP S RRVUNL U-1 250 08/2009 235000 150769 Sep-08 

    U-2 250 03/2010    

 Chhabra Ext TPS S RRVUNL U-1 250 12/2011 220000 7421 Sep-08 

    U-2 250 03/2012    

 Giral Lignite-II TPS   U-2 125 08/2009 75000 62595 Sep-08 

 Kota TPP S  U-7 195 08/2009 88000 56024 Apr-09 

 Suratgarh TPP S  U-6 250 08/2009 111700 76512 Sep-08 

 Kalisindh TPP S  U-1 600 03/2012 460000 24261 Sep-08 

    U-2 600 06/2012    
TN 

 Neyveli TPS-II Exp. C NCL U-1 250 03/2010 245357 173151 May-09 

    U-2 250 07/2010    
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 Tuticorin TPP C NLC U-1 500 02/2012 490954 – – 

    U-2 500 07/2012    

 Vallur (Ennore) TPP C NTECL U-1 500 04/2011 555278 130368 Jun-09 

    U-2 500 09/2011    

 Mettur TPP St-III S TNEB U-1 600 11/2011 355004 13600 Jun-09 

 North Chennai Extn TPP S TNEB U-1 600 07/2011 309529 – – 

 North Chennai Extn TPP S TNEB U-2 600 01/2012 271875 35970 Sep-08 

Tripura 

 Tripura Gas CCPP C ONGC Module-1 363.3 05/2012 400000 6000 Dec-08 

    Module-2 363.3 07/2012 

UP 

 National Capital Power C NTPC U-5 490 12/2009 513533 433032 Apr-09 
 Project St-II, 

    U-6 490 05/2010 

 Rihand STPP St-III C NTPC U-5 500 07/2012 – – – 

    U-6 500 11/2012    

 Anpara D TPP S UPRVUNL U-1 500 06/2011 535879 57152.4 Jun-09 

    U-2 500 10/2011    
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 Harduaganj Ext TPS S UPRVUNL U-8 250 07/2010 260500 102290.6 May-09 

    U-9 250 11/2010 

 Parichha Extn TPS S UPRVUNL U-5 250 05/2010 235600 122295 May-09 

    U-6 250 07/2010    

WB 

 Durgapur Steel TPS C DVC U-1 500 11/2010 445700 145764 Mar-09 

    U-2 500 01/2011 

 Farakka STPS St-III C NTPC U-6 500 12/2010 257044 120430 Apr-09 

 Mejia Extn TPS C DVC U-1 500 02/2010 467689 247068 Mar-09 

    U-2 500 05/2010 

 Raghunathpur TPP, Ph-I C DVC U-1 600 02/2011 412200 53661 Mar-09 

    U-2 600 05/2011 

 Santaldih TPP Extn S WBPDCL U-6 250 04/2010 100000 25500 Sep-08 

 C=Central 

 S=State 
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Statement-II 

Hydro Electric Projects-Under Execution in the Country in Public Sector (Excluding projects under  
Ministry of New and Renewable Energy) 

Sl.   Name of Scheme State I.C. Cap.  Comm. Latest Expenditure 
No.   (No. × MW) Under Latest Cost  upto 3/09 
    Execution  (Rs. Crores) (Rs. Crores) 
    (MW)   

1         2 3 4 5 6 7 8 

 CENTRAL SECTOR 

1. Parbati St. II (NHPC) H.P. 4×200 800.00 2012-13 3525.25 2351.81 

2. Chamera-III (NHPC) H.P. 3×77 231.00 2010-11 1532.52 748.50 

3. Parabati-III (NHPC) H.P. 4×130 520.00 2010-11 2129.89 698.12 

4. Kol Dam (NTPC) H.P. 4×200 800.00 2011-12 4527.25 2673.64 

5. Rampur (SJVNL) H.P. 6×68.67 412.00 2011-12 2047.03 534.96 

6. Uri-II (NHPC) Jammu and Kashmir 4×60 240.00 2010-11 1351.88 755.01 

7. Sewa-II (NHPC) Jammu and Kashmir 3×40 120.00 2009-10 849.98 785.56 

8. Chutak (NHPC) Jammu and Kashmir 4×11 44.00 2011-12 747.10 238.31 

9. Nimoo Bazgo (NHPC) Jammu and Kashmir 3×15 45.00 2011-12 723.99 265.94 

10. Kishanganga (NHPC) Jammu and Kashmir 3×110 330.00 2016-17 3642.04 174.69 
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11. Koteshwar (THDC) Uttarakhand 4×100 400.00 2010-11 1301.56 1219.44 

12. Loharinagpala (NTPC) Uttarakhand 4×150 600.00 2012-13 2895.10 495.51 

13. Tapovan Vishnugad Uttarakhand 4×130 520.00 2012-13 2978.48 543.00 
 (NTPC) 

14. Teesta Low Dam-III W.B. 4×33 132.00 2010-11 1073.29 898.82 
 (NHPC) 

15. Teesta Low Dam-IV W.B. 4×40 160.00 2011-12 1061.38 461.46 
 (NHPC) 

16. Subansiri Lower (NHPC) Ar.Pr. 8×250 2000.00 2012-13 7451.99 2963.81 

17. Kameng (NEEPCO) Ar.Pr. 4×150 600.00 2011-12 2496.90 870.06 

 SUB-TOTAL: (Central Sector):   7954.00 

 STATE SECTOR 

18. Uhi-III H.P. 3×33.33 100.00 2011-12 431.56 337.58 

19. Swara Kuddu H.P. 3×36.6 110.00 2012-13 648.00 27.43 

20. Kashang-I H.P.  65.00 Twelfth Plan N.A. N.A. 

21. Priyadarshni Jurala A.P. 6×39.1 117.00 2009-11 547.00 474.98 



 169

1         2 3 4 5 6 7 8 

22. Nagarujana Sagar TR A.P. 2×25 50.00 2010-11 464.70 132.20 

23. Pulichintala A.P. 4×30 120.00 2011-12 380.00 5.89 

24. Lower Jurala A.P. 6×40 240.00 2011-13 908.34 145.65 

25. Kuttiyadi Addl. Ext. Kerala 2×50 100.00 2009-10 168.28 133.81 

26. Pallivasal Kerala 3×20 60.00 2011-12 268.02 45.92 

27. Thottiyar   40.00 Twelfth Plan N.A. N.A. 

28. Bhawani Barrage II Tamil Nadu 2×15 30.00 2011-12 400.59 111.69 

29. Bhawani Barrage III Tamil Nadu 2×15 30.00 2011-12 398.60 96.60 

30. Myntdu Meghalaya 2×42 84.00 2009-10 671.29 656.40 

31. New Umtru Meghalaya 2×20 40.00 2011-12 194.30 59.28 

 SUB-TOTAL: (State Sector)   1186.00 

 TOTAL:   9140.00 
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Statement-III 

Details regarding nuclear projects 

State/   Project Name Cap. Expected Approved Expenditure 
Sl.No.  (MW) Commercial Cost till June, 09 
   operation (Rs. Crore) (Rs. Crore) 

Karnataka 

1. Kaiga APP U3*  2×220 Unit 4-2010 3282  2424 
 and 4   (incl U-3) 

Rajasthan 

2. Rajasthan APP  2×220 Unit 5-2009 3072 2028 
 Unit 5 and 6  Unit 6-2009 

Tamil Nadu 

3. Kudankulam APP  2×1000 Unit 1-2009 13717 12016 
 Unit 1 and 2  Unit 2-2010 

4. Kalpakam Proto type  500 2011 3492 1752 
 fast breeder reactor 

  3380 

Kaiga-3 commenced commercial operation on 06.05.2007 

Theft and pilferage of electricity 

 3319. DR. K. MALAISAMY: Will the Minister of POWER be pleased to state: 

 (a) the approximate quantum of electricity stolen, pilfered and the transmission losses, 
State-wise; 

 (b) the States that have done well to prevent these kinds of malpractices and the varied 
measures taken in this regard; and 

 (c) the initiatives taken at the apex level to deal with this problem and the corresponding 
outcome of it? 

 THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BHARATSINH SOLANKI): 
(a) to (c) At present, the Aggregate Technical and Commercial (AT and C) losses are 33.07% 
at national level which include Technical loss, Commercial loss and theft. 

 The State-wise AT and C losses details are placed at Statement. (See below). 

 The Electricity Act, 2003 provides a legal framework for making theft of electricity a 
cognizable offence. Under Section 135 of the Electricity Act, 2003, Whoever dishonestly taps 
lines or cables or service wires, tampers, damages or destroys metres etc. shall be punishable 




